CEMNTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BEMNCH, MNEW DELH!

OA NO. 1322/2002
Thise the 30th day of Octcber, 2003

HOM'BLE 3SH. KULDIF SINGH, MEMBER (.1

HOM BLE SH. S.K.NAIK, MEMBER {A)

-

A. Chandrashekhar Reddy

Appraising Officer worliing at

ffice of the Commissicner of Customs,
Air Carge Complex, Sahar WMumbai.

1

{Mone

1. Union of India
Thircugh the Secrstary,
Ministry of Finance,

Department of Revenue,
Horth Block,
New Delthi--110 011,

"
G

The Chairman,

Central Board of Excise and Customs
Horth Block,

New Deihit 110 011,

3. Sudhir Rumar M. Patel
Appraising officer wworlking at
Ofifice of the Commissioner. ot Customs,
Air Cargo Complex, Sahar, Mumbatl

4. Om Pralkash Sharmna

Appratsing Officer

C/o Commissioner of Customs (General}
Mew Custom House, Balilard Estate,
Mumba | -400007 .

5. M.5.M.Reddy

Appraising Officer -
C/o Commissioner of Customs/
New Custom Hotise, Ballard Es
Mumba -400001 .

G. Manoran jan Nandsa
Appraitsing Officer worliing at
Office of the Commissioner of Customs,
Alr Cargo Complex, 3ahar Mumbar.

Ranatosh Mukher jes

Appralsing Officer .
Jawahar Customs FPort Users Building,
Seva. Raigarh,

Maharashira. .

8. L. VYenkateswar Rao
Appraising Officer
C/o Commissioner of Customs,

—-Appitcant
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Customs Houss,
k! Rajajt Bala
Chennai .

D.VY. Peregira

Appraising Office

C/o Commissioner of Customs{(General ),
Hew Custom House, Baliard Estate,
Mumbe 1 ~-4000C01 .

10 .Ra jesh Kumar Agarwal

11

Appraising Dfficer

Office of the Commissioner of Customs
Mear Palam Airport,

Hew Delhi.

.C.K. 3Sandhu

Appraising Officer

C/o Commissioner of Cus
New Custom House, Ba{ la
Mumba 1 —-400001.

toms{Generai ),
rc Estate,

12 M.P. Damle

C/o Commissioner of Customs(General),
Hew Custom House, Ballard Estate,
Mumba 1 -4C00001 .

13.8mt. M.S. Kulkarni
7

S

C/o Commissioner of Customs {(General),
Hew Custom House, Ballard Estate,
Mumba i —400001.

.Smt. Sunita Pandey,

C/o Commissioner of Customs {General ),
Hew Custom House, Ballard Estate,
Mumba i 400001 .

~Respondents

{By Adveocate: Sh. R.N.Singh proxy for

of

3h, R.VY.Sinha for official respondents and
sh. Anil Singhat for private respondents

O R D E R (ORALY

Sh. Kuldip Singh, Member (J)
Hone appeared for the applicant. Even on the last

hearing none appeared for the applicant. OQOA 18 dismi

in default and for non-prosecution.
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